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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL,
ORIGINAL APPLICATION NO. 33/2026

IN THE MATTER OF:

Suo Moto Titled Sewage Se Labaalab Laharpur Dam Shehar Se Lage llaake Mai Hi
Jehrili Kheti In Patrika Dated 16th January 2026

INTERIM REPORT BY THE JOINT COMMITTEE IN ORIGINAL
APPLICATION NO. 33/2026 (C2).

1. That, the Hon’ble NGT vide order dated 11.02.2026 passed in OA 33/2026 (CZ)
issued following directions: -

“l. News item in Patrika on 16th January, 2026 highlighted the discharge of
untreated water into the water body known as Laharpur Dam in
Bagamughalia, Bhopal, Madhya Pradesh. The matter as raised are that the
Laharpur Dam in Baghmugaliya, constructed at a cost of several crores of
rupees, has today turned into a massive sewage tank. Inaugurated in 1979 and
completed in 1994 at a cost of 278 crore, the water of the dam has now become
black, toxic, and unfit for any use.

2. At present, untreated sewage from four major drains and dozens of smaller
sewers of the city is directly discharged into the dam. As a result, the
contaminated water is being used to irrigate approximately 2,500 acres of
agricultural land across 10 to 12 villages. The continuous inflow of sewage has
created an unbearable foul smell and poses a serious public health hazard to

nearby residential areas. With a depth of about 20 meters and spread over a

Hon'ble NGT, OA 33/2026 (CZ2)
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radius of nearly one kilometer this reservoir now emits foul odor extending up
to 600 meters, making life miserable for the surrounding population.

3. The water of the Laharpur (Baraka) Dam is not only highly toxic but has also
lost all aquatic life. Due to heavy metal contamination, the water is foaming,
which is extremely dangerous for the environment. The toxic elements present
in the water can cause serious diseases, including cancer. This water should
not be used for irrigation under any circumstances Using this polluted sewage
water, crops such as vegetables, wheat, and rice are being cultivated over
nearly 2,500 acres of land in villages of the capital region, including Amravat
Khurd, Laharpur, Bagh Mughalia, Bagh Sevaniya, Barkheda Pathani, and
Pipniya Pende Khan.

“10. In view of the seriousness of the matter, we constitute a Joint Committee
consisting the following members to visit the site and submit the action taken
report:

(i) One Representative from the Water Resources Department, State of MP

(ii) One Representative from the State Wetland Authority, State of MP

(ii1) One Representative from the District Collector, Bhopal, (M.P.)

(if) One Representative from the Central Pollution Control Board (M.P.)

(il1)One Representative from the Madhya Pradesh State Pollution Control
Board, (M.P.)

11. The Committee is directed to visit the place and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for

coordination and logistic support. ”

Hon'ble NGT, OA 33/2026 (CZ2)
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2. That, as per above order of Hon’ble NGT, the suo moto was taken on the news
article published in the “Patrika News Paper Daily” on dated 16.01.2026 of Bhopal

edition, whose copy is found enclosed with the application. The content of the daily

News Paper is as under:
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3. That, in compliance to the order of Hon’ble NGT dated 11.02.2026, a joint

committee consisting of the following officials of the concerned department was
constituted by 09.04.2026: -

S. No Name of Department Name of Committee Member

1. | One Representative from the Shri Neeraj Chaturvedi, SDO,
Water Resources Department, Kaliasot Work Sub Division 01,
State of MP (MPWRD) MPWRD, Bhopal.

2. | One Representative from the Dr. Dinesh Damde, Assistant
State Wetland Authority, State Scientific Officer, MP State
of MP (MPSWA) Wetland Authority, Bhopal.

3. | One Representative from the 1. Shri. Raju Thape, RI, Tehsil-
District Collector, Bhopal (M.P.) Kolar, Bhopal.

2. Mrs. Akansha Mishra, Patwari
Halka Bagmugaliya, Tehsil-
Kolar, Bhopal.

4. | One Representative from the Dr. Poulami C Patil, Scientist C,
Central Pollution Control Board | CPCB, RD, Bhopal.

(CPCB) (M.P.)

5. | One Representative from the 1. Dr. Praveen Kothari, Scientist,
Member Secretary, State RO, MPPCB, Bhopal.
Pollution Control Board, (M.P.) 2. Mr. Jainendra Chandel, Chemist,

RO, MPPCB, Bhopal.

4. That, the Committee examined the newspaper clipping and the order of Hon’ble

NGT, and discussed the issues raised therein for the purpose of proceeding with

the inspection. The points raised in the OA are as follows:

Hon'ble NGT, OA 33/2026 (CZ2)
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4.1.1t highlights the discharge of untreated water into the water body known as
Laharpur Dam in Bagmughalia, Bhopal, Madhya Pradesh. The water of the
dam has now become black, toxic, foul smell and unfit for any use.

4.2.As per the newspaper item, at present, untreated sewage from four major
drains and dozens of smaller sewers of the city is directly discharged into the
dam. As a result, the contaminated water is being used to irrigate
approximately 2,500 acres of agricultural land across 10 to 12 villages.

4.3.1t has been submitted that the water of the Laharpur (Baraka) Dam is not only
highly toxic but has also lost all aquatic life. Due to heavy metal
contamination, the water is foaming, which is extremely dangerous for the
environment and this water should not be used for irrigation under any

circumstances.

5. FIELD OBSERVATIONS:

That, the Joint committee conducted a site visit of Laharpur Dam situated
in Village Bagmugaliya, Tehsil Kolar, District Bhopal and surrounding areas on
dated 13.04.2026. During site visit, apart from the Joint Committee, Shri Priyank
Pathak, Sub Engineer, MPWRD, Bhopal, Shri Kishore Verma, Thekedar,
Laharpur Dam were also present. The Photographs taken during inspection are
enclosed as Annexure-1. The geographical locations are measured using mobile
based application and duly marked on Google Earth Map. The marked imagery
Is enclosed as Annexure-2. A copy of the Panchnama prepared during the
inspection is enclosed as Annexure-3. The visual observations recorded during

inspection are as under: -

Hon'ble NGT, OA 33/2026 (CZ2)
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5.1.The dam is situated in Bagmugaliya, Village-Laharpur, Tehsil Kolar, District
Bhopal, Madhya Pradesh. The geographical location of the site is latitude
23°11'39.69"N and longitude 77°28'42.87"E.

5.2.The dam is well connected by nearby roads, with Barkheda Pathani Road
located on the eastern side and Katara Hills Road on the southern side.
Residential colonies are present on the eastern, western, and southern sides,
while agricultural land is located on the northern side of the dam.

5.3.The water level in the dam at the time of inspection was observed to be
moderate, considering the prevailing summer seasonal conditions.

5.4.During inspection, the water in the dam appeared blackish in color, with some
foam observed on the surface and a noticeable septic odor. However, presence
of aquatic life was also observed by the Joint Committee at certain locations.

5.5.The shoreline of the dam showed natural vegetation growth at several
locations. Presence of aquatic vegetation, including localized algal growth,
was observed in relatively stagnant zones near the periphery. Signs of silt
deposition and rocks were observed along certain edges of the dam.

5.6. The agricultural land located on the northern side of the dam was observed to
be wheat cultivation at the time of inspection.

5.7.As per ISRO National Wetland Atlas (2011 & 2021), Laharpur Dam, Bhopal,
IS not included in the wetlands list of Bhopal district.

5.8.The Committee inspected the surrounding area and identified three drains
joining Laharpur Dam with significant flow observed at the time of inspection.
These drains were observed near Barkheda Pathani Road, All India Institute
of Medical Sciences (AIIMS) Road, and MGM (Mahatma Gandhi Memorial)

-DRM (Divisional Railway Manager) Road. The locations of these drains have

Hon'ble NGT, OA 33/2026 (CZ2)
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been traced using Google Earth imagery, which as enclosed in Annexure-2 for
reference.

5.9.Variation in water quality indicators such as turbidity and floating matter was
observed at different locations of the drains, variation in odor intensity was
noticed, with relatively stronger odor near the drains and comparatively lesser
Intensity towards the dam.

5.10.  The water samples were collected from Laharpur Dam at upstream and
downstream locations, as well as from the Laharpur Dam canal. Also, water
samples of nallah were collected near Barkheda Pathani Chauraha, AIIMS
Road, Bhopal and from Saket Nagar, AIIMS Road, Bhopal. The analysis of
the collected samples, including heavy metal parameters, is currently under
process at the Central Laboratory of MPPCB and is expected to be completed
within a week. The results shall be submitted before the Hon’ble Tribunal

upon receipt.

6. ACTION TAKEN:

6.1.The information regarding the Laharpur Dam was sought from the Madhya
Pradesh Water Resource Department, Bhopal vide Regional Office, MPPCB
letter no. 1642 dated 26.03.2026. A copy of the letter is enclosed as
Annexure — 4.

6.2.That, the information is provided by the Madhya Pradesh Water Resource
Department, Bhopal vide their letter no. 1421 dated 09.04.2026 and a copy of
the letter is enclosed as Annexure-5. The key points of the letter are as

follows: -

Hon'ble NGT, OA 33/2026 (CZ2)
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S.No.

Points

Response

Original purpose of Laharpur
Dam, year of construction, cost,
total capacity, and present
usage status.

a) Laharpur Dam was constructed
under the Kaliyasot Medium
Project to supply water for
irrigation through the Kaliyasot
main canal.

b) The dam was constructed in the
year 1994 at a cost of 32191
lakh.

c) The live storage capacity is 6.13
MCM and the gross storage
capacity at FRL is 0.123 MCM.

d) Water from Laharpur Dam is
supplied for irrigation through
the Kaliyasot main canal.

Sources of water inflow into the
dam, along with number and
details of sewage/drains.

The main sources of water inflow
into Laharpur Dam are local drains
and rainfall.

Status of permission/regulation
for use of dam water for
irrigation.

Laharpur Dam is a part of the
Kaliyasot Medium Project, and water
is supplied for irrigation through the
Kaliyasot main canal under this
project.

Details of water outflow and
current water management
system.

Excess water from Laharpur Dam is
discharged back into local drains

through the spill channel.

6.3. That, after the inspection dated 13.04.2026, further information was provided

by the Madhya Pradesh Water Resource Department, Bhopal vide their letter

no. 193 dated 13.04.2026 and a copy of the letter is enclosed as Annexure-6.

The key points of the letter are as follows: -

6.3.1. This masonry dam was constructed in the year 1994 with an estimated

Hon'ble NGT, OA 33/2026 (CZ2)

cost of 229.11 lakh. (previously mentioned figure of 221.91 lakh was

due to an inadvertent typographical error.)




6.3.2.

6.3.3.

6.3.4.

6.3.5.

6.3.6.

6.3.7.

6.3.8.

15

Maximum height of the dam is 12.10 meters and the top width is 6.10
meters.

Full Tank Level (FTL) is 471.30 meters and Gross Storage Capacity is
6.13 MCM.

At crest level 467.55 meters, the storage capacity is 0.123 MCM.
Catchment area of the dam is 29.53 sq. km and water spread area is
3.50 million sqg. meters.

The dam has a 44.05-meter-long central spillway (including pier), with
provision of 7 radial crest gates of size 4.75 m x 3.75 m (however,
currently gates are not installed).

At present, the main use of Laharpur Dam is to supply water for
irrigation through the feeder canal into the Kaliyasot main canal. A
feeder canal of 450 meters’ length is used for this purpose. Excess
water is discharged through the spill channel into local drains, which
ultimately join the Kaliyasot River (a tributary of the Betwa basin).
The smaller drains joining the local nalla have been shown in the

enclosed map.

6.4. In reference to the above information, MPPCB vide letter no 1757 issued a

letter Bhopal Municipal Corporation in order to obtain the information

regarding following points:

a) Number of drains directly or indirectly joining Laharpur Dam (separately

indicating major and minor drains).

b) Name of each drain entering the dam, location of entry point, and
estimated flow (in MLD).

c) Details of interception and diversion works carried out or proposed for

these drains.

10
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d) Details of works sanctioned under the AMRUT scheme in the area,
including name of work, cost, and present status.

e) Details of works carried out or proposed by Municipal Corporation to
prevent sewage drains from entering Laharpur Dam, along with plan and
cost estimates.

A copy of the letter is enclosed as Annexure-7. The requisite information
from the Bhopal Municipal Corporation is awaited and shall be duly

submitted before the Hon’ble Tribunal upon receipt.

7. RECOMMENDATIONS OF THE JOINT COMMITTEE:

7.1

7.2.

7.3.

1.4,

7.5.

Interception and diversion of the identified drains discharging into Laharpur
Dam may be undertaken by the Bhopal Municipal Corporation to prevent direct
inflow of untreated wastewater.

Appropriate treatment facilities (such as STPs or decentralized treatment
systems) near the above locations may be planned/strengthened for treating
wastewater.

Plantation/green buffer development along the demarcation of the boundary of
the reservoir may be considered by the Water Resource Department to improve
the local environment.

Considering the use of dam water for irrigation in nearby agricultural areas,
Water Resource Department may issue appropriate advisory to regulate the water
usage, and suitable guidelines for farmers may be formulated after the water
quality results and compliance with the recommendations of the Joint
Committee.

Public awareness initiatives may be undertaken to discourage disposal of waste

and wastewater into the drains leading to the dam.

11
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7.6. Further course of action may be taken based on detailed analysis of water
samples and subsequent findings.

8. That, the Hon’ble Tribunal may kindly be pleased to take the present interim report

submitted by the Joint Committee on record and may further be pleased to grant

an additional period of two weeks for submission of the detailed Joint Committee

report.
@ , g e ;
Dr. Poulami C Patil Jr. Praveen Kothari
Scientist C | Scientist
RD, CPCB, Bhopal RO, MPPCB, Bhopal
) M % L6
W WIOL" A026 \w\u\
J Dr. Dinesh Damde Jainendra Chandel
eeraj Chaturvedi Assistant Scientific Officer Chemist,
SDO MP State Wetland Authority, RO, MPPCB, Bhopal
Kaliasot Work Sub Division 01 Bhopal
MPWRD, Bhopal s
Akansha Mishra
Patwari
Raju Thape Halka Bagmugaliya,

RI Tehsil- Kolar, Bhopal
Tehsil-Kolar, Bhopal

12
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Inspection Photographs dated 13.04.2026 in OA 33/2026 (CZ)

NoteCam @ iOS
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Google Earth Imagery of Laharpur Dam in OA 33/2026 (CZ)
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LARPUR DAI\Z?AUFNT FEATURE

Name of project
Name of strict
Name of Tehsil
Name of River

l.ocation-

HYDROLOGY

75% dependable yield
Maximum {lood discharge
Maximum discharge though
Siuice

RESERVOIR CAPACITY
Gross Capacity

Live storage

Dead storage

Water spread area

DAM DETAILS

Type of dam

Maximum height of dam
Top width of dam

~Catclfiment area

Lowest water Level
Crest Level

Full Tank Level
Maximum Water Level
Top Bund Level
WASTE WEIR

Type of waste weir
Length of waste weir
Maximum discharge through
Waste weir

No. of gate & type

Size of gate

Value of “Cd’

Size of sluice gate
Length of feeder canal

Canal size
Submergence area at F.T.L.

Submergence area at Crest level

Perennial discharge from dam

Liw gty ofF @a3f et

B.HE.L land :

Private land

Revenue land
B.H.E.L land :

Private land

Revenue land ;

5

Larpur irrigation project

Bhopal

Huzur

Local Nala -A tributary of Kaliasote
River of Betwa Basin

‘Topo sheet no-55 E/8

Latitude - 23°-117-457
Longitude- 77°-28"-45"

11.15 M. Cum
360 cum.

3.40 Cum.

6.13 M.Cum.
6.10 M.Cum.
0.03 M/cum.
3.50 M.Sq.m

Masonry dam
12.10 m

6.10 m

29.53 Sq. Km.
R.L. 466.80 m
R.L.467.55m
R.L.471.30 m
R.L.473.10 m
R.L.473.10 m

Central spill way
44.05 m (including pier)

360 Cumecs

7 nos. radial crest gate

(vertical lift gate)

475mX3.75m

(Gates are not installed)

0.60

.20 Mx1.00 M

450 M

1.30 M x1.80M

237.87 Acre

397.97 Acre

68.35 Acre

40.10 Acre

4.23Acre

16,88 Acre
rold G120 AN

8 Cusecs

Tk Ty 1F Ao

D ',23 m(’?;;
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~OVERNMENY OF MADHYA I'f%ﬁDEhH
S RRIGATION DEPARMENT

@D RS s “ oy P (T
KALIASOTE PROJECT
( VEHSIL - HUZUR DISTRICT - BHEEAL )

PROFORMA REPOR

RS

IRRIGATION LIVISION, BHOPAL
SEPTEMBER 1978
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w0 LIASOTE DAM

29 ,

KALIASOTE. PROJECT 46
HUZUR DISTFICT :  BHOPAL

GENERAL ABSTRACT
UNIT I HAW

] l'L¢
Vo "

R, £74,27 Tokh.

i =
ThFPUR DAM B 29,01 Lskh

wam e ™a T eT s

TN

Tokel: Is. £04w18~Lakh
A .
~ rp
b } }ﬁj{ oo
" \§?§‘<.>-V\.\{j‘,"--/”“’“ Iy

{ K.1. B4NKPAL )

- Zubelivisionsl Of ficer,
| Keren Cangl SubwDivision,

Dhopale

{ - »" -

( D.G‘;"‘BAJAé )

Execuiive Engineer,

Irripation Division,
Bhopsl.

(( ) UL( Kb Nc\

( K.N, VENKATARAMAN )
Supe rintending Enpinear,
Betwa Clrcle, '
Bhopal.
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For official uso only

Government of Madhya Pradesh
IRRIGATION DEPARTMENT

Hydraulic & Structural Design of Spillway
Kaliasote Medium [rrigation Project

(DISTRICT BHOPAL)

Proposed for World Bank Assistance

BETWA CIRCLE, BHOPAL
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KALIASOTE _ Fruvies

- s

HYDRAULLC & STPUCTURAL DESIGN OF SPILLVAY

R E P O R T

1, INTRODUCTION :

Kaliasote Irrigation Project is a medium scheme

located in tehsil Huzur of Bhopal district. The project

“~

consists of an earth dam near village Chunabhatti across

river Kaliasote, a tributary of river Betwa (Yamuna
Rasin). The lake thus formed behind the dam will impound
-———-'—".-‘

35,387 Mcum. of water (gross storage capacity) for

mainly irrigation purpose. The irrigation supplies are

Larpur nalla, and from the

proposed to be bulilt across

existing chunabhatti tank. It is proposed to irrigate

0429 ha of land in Bhopal and Raisen districts through

1

this project.
The project in its final shape will consist of @

(a) raliasote earthen dam.
(b) Larpur masonry dam.
(c) A spillway in right saddle of Kaliasote dam.,
(d) \i central spillway in Larpur masonry dam.
(e) A Regulator with canal on left flank of
Kaliasote dam. '
(¥ Seannadasith AKCALCanmas -
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Annexure-7/
= o e
X oY Y AL PRIz IS i
ggiaver YRER, §—5, 3T BT, AU
Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
FHD )53 /81 /U /2026 A, Reiw 1S/0% /2026
yfa,

Y,

TR gifers A,
FUM, ST,
g wa A B,
A1, (7.0) |

fava— A IS &Ra AN Hiuter o9 @ gHRT P. 33 /2026 (“\Lﬂﬁa) (Suo
Moto Titled Sewage Se Labaalab Laharpur Dam Shehar Se Lage Ilaake Mai Hi
Jehrili Kheti In Patrika Dated 16th January 2026) ¥ TIRa are?r fé&=ia 11.02.

2026 @ Hey H |

SWIT Rvawrta ¥ 5 9w sRa afdrewe, A gRT 9Ra
mee &A% 11.02.2026 (FHRUT O.A. No. 33/2026) & AJUTer H AT |fafa wfoT @1
TS | S YHROT BT FHER TF F YHINRG FEER P AR GR AT AABOT R
WS AP Gall A FFROT Tof AT T ¥ | GHER U § IeordlgaR AERYY SH H
W%%Wﬁmﬁm(untreated)%ﬁﬁ@%wmzﬁﬁﬁ
39 S BT IUART RiErg 29 fbar o ve 8, R wafavor vd SReaned wR gfiade
YHId TS X1 | AHIG e gR1 wgad SfAfa 3 fRATE 13.04.2026 TERYR SH BT
Zorer fadieroT fosam T |
3T YA ARy gRT qeAH P Td PIRAREl Yfided GdR B gd YD
fomT | AIfed TSN SUees BRI BT IR § —
|, TERYR 9 H WY feqar WRey vy ¥ Few gl Al o @@ (B gd T el
®T 9IS fdawo) | '
2. TERYR 1 H fd @ UAF AT FT AW, Tl B $H § e 1 e, g gare
(TS H) |
3. I Alell @ $SARM Ud S/Iau 8q b T &1 3ierar ywarfad &1 |
4. 39 AT ST I & H Wiqga drt b1 AW vd AR, et @ e Rerfd |
5. IERYR SH # W &1 fAem @ Ja7 8¢ TR W gR R R @t sieran
yRTfad B1al BT AR, AN gTe @ AR A SHGR |
HIY] IRIFT fIgelf & Hafdq TMeR 39 SRy @ 03 fkad & WiaR
SUAE] XM BT T B, A Yo affy g1 A I &R et & dHe
feifRa wma—dmm # ufdes wga fhar o @@ | ydRor @l e gAars AT
21.04.2026 P g 7 |
Hel = —ATE TASH.E. e | redA!
Y —
(T fgae)
g ey
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONEL BENCH, BHOPAL
ORIGINAL APPLICATION 67/2026

IN THE MATTER OF:

Shivam Kumar Kori ....Applicant
Versus

State of Madhya Pradesh &Ors.. .....Respondent

| Shriniwas Dwivedi , Regional Officer Bhopal , MPPCB named below do hereby appoint, engage,
and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall include
application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of orders
passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded and
also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, Cross objections,
applications, affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the
case in all its stages and also agree to ratify and confirm act done by him/them as if done by me.

In witness whereof iAve do hereunto set my/our hand to the presents, the contents of which have been duly
understood by me /us this 17.04.2026 at Bhopal.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name Registered E-Mail Add & | Statusincase | Signature
Address Telephone (If any) . 1
‘ Shriniwas Dwivedi, ES, Arera Colony | 9827210458 Officer-in- Y, /
Regional Officer Bhopal, | Paryawaran Parisar | romppcb_bpl@r Charge \
MPPCB Regional Office MPPCB ediff.com “EN. [)w';xlgd*a
| Bhopal - 462016 Regional OMear,
| 1P Polivtion Cont ﬁ 0c
Accepted Bnop<
Name & Enrollment. | Office Address E-Mail Add. Telephone Full Signature J[
No.
l_i "~ . -
\ Paryavaran parul.bhadoria04@gmail.com 8085977111 ‘
| PARUL BHADORIA Parisar, legalcell.pcb@mp.gov.in ! ‘
15872012 Ll gLl peREib s Qc—“”\’l/
| Colon - 4
™ MOHIT BUCH ¥ legalcell pcb@mp.gov.in
| 1305/2017 Bhopal, S PE 9685034578 *
| 462016 - \
" PRANJAL PANDEY 9340657120 ‘N{ T
- MP 2881202 advocatepranjalpandey@gmail.com flj‘//"’]/ |
| |
" SHIVAM DWIVEDI advshivamdwivedi20@gmail.com | 8878471359 '
MP 3857-2023 B |
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